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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
OA. 386/2024
IN THE MATTER OF:
VINAY PRAKASH sl B 1 LLTONER
VERSUS
NCT OF DELHI &ORS. ...RESPONDENT(S)

STATUS REPORT ON BEHALF OF TREE OFFICER / DEPUTY

CONSERVATOR OF FOREST (SOUTH), DEPARTMENT OF

FORESTS AND WILDLIFE.

[, Vipul Pandey s/o Gajadhar Pandey, aged about 35 years, presently
posted as Dy. Conservator of Forest (South), having office at Department
of Forest & Wildlife, Government of National Capital of Delhi,
(hereinafter referred to as the ‘Answering Respondent’) and do hereby

solemnly affirm and state on oath as under:-
I. That I am presently working in the aforementioned capacity and as
such authorized to swear this affidavit on behalf of the Answering

Respondent.
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That I am well-conversant with the facts and circumstances of the
present case and as such competent to depose about the same on the
basis of the official records pertaining to the aforementioned case.

Further the answering respondent reserves a right to file a detailed

reply.

. That the present application has been preferred by the petitioner

with regard to unauthorized/ illegal cutting and pruning of trees in
State Trading Corporation (STC) Housing Colony, Mehrauli Road,
New Delhi.

That immediately upon receiving the complaint, the officials of
Forest Department took the cognizance and it was found that total
17 trees have been cut and 10 trees have been heavily pruned in
State Trading Corporation (STC) Housing Colony. That upon
inquiring from the locals it was verbally informed that the trees
have been cut and pruned by the S.T.C Company & MCD on
request of RWA member Mrs Himachal Savita and based upon the
inspection report dated 08.02.2024, the show cause notices bearing
no. 461/TO(S)/TOC/2022-23 dated 09.02.2024, 04.03.2024,

14.03.2024 were issued to Dy. Director of Horticulture, General
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manager of S.T.C Company, and the President of RWA. The copy
of the inspection report dated 08.02.2024 along with photographs
are annexed as Annexure-R-2/A (Colly..) and the copies of show
cause notices are annexed as Annexure-R-2/B (colly).

. That upon issuance of the show cause notices on 21.02.2024,
13.03.2024, 01.05.2024, the General Manager of S.T.C. namely Mr
Raj Kumar Avasti, Mr. Rajender Rawat (chief manager) and Ms.
Himachal Devi from RWA were appeared and in response to the
show cause notice, a letter was submitted by R.K Avasthi General
Manger S.T.C. wherein they have stated that they have no locus
and in response to show cause notice by Mrs Himachal Devi she
accepted that she along with MCD cut and pruned the trees, as the
trees were dangerous in nature and also attached the photographs
along with response letter. Further in response to the show cause
notice, the South zone MCD (Dept. of Horticulture) stated that the
S.T.C Housing Colony area jurisdiction doesn’t fall under their

jurisdiction. The copies of letters are annexed as Annexure-R-2/C

(colly).
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6. That based on the responses received, the answering respondent
sent a letter to local SHO for lodging an FIR in respect of offence
punishable u/s 8 and 24 of DPTA, 1994 so that investigation can be
done and upon getting the report, the tree officer will further
proceeded in the matter. Further a reminder was also sent to SHO in
order to expedite the process. The copies of both the letters are
annexed as Annexure-R-2/D (colly).

7. It is submitted that the answering respondent is a quasi judicial
authority, dutifully proceeded and take all the necessary steps in
accordance with law. Further the undersigned is ready to abide by
the direction/order if any passed by this Hon’ble Tribunal in the

interest of justice

\

Place: New Delhi Answerin

Date: 29.05.2024 Dy. Conservator of Forest (South)
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i B
S,

GOVERNMENT OF NCT OF DELHI
OFFICE OF THE DY. CONSERVATOR OF FORESTS (SOUTH)
NEAR DR. KARNI SINGH SHOOTING RANGE
TUGHLAKABAD NEW DELHI -110044

Email Id- defsouth.delhi@eoov.in

13

: ) [ i n 3 (_'"' j( /“v;
F- H0LTOSYTOC/2022-23/ ) G Sl Iy 4 Dated ..

NOTICE UNDER DPTA, 1994

Whereas, it has been alleged that a tree offence has been committed by illegal
cutting pruning of trees located at S.T.C. Housing Colony, Shri Aurbindo Marg, New Delhi
without permission, which is violation of Delhi Preservation of Trees Act, 1994,

And Whereas, the statement/presence of the person (s) addressed in this notice is required
lo find out the factual position and to determine the extent of offence according to its merit.

Now, therefore, I, DY, CON SERVATOR OF FORESTS (SOUTH)/ Tree Officer, as
cmpowered w's 31 of Delhi Preservation of Trees Act, 1994 call upon you to appear before
me on 21.02.2024 at 10:00 A.M. in the office of Dy. Conservator of Forests cum Tree
Otlicer. South Forest Division, Near Shooting Range, Tughalkabad, New Delhi-110044. In
event of failure 10 appear, legal action will be initiated against concerned and the matter
vould be proceeded ex-parte. Ay per section 136, CrPC, non-compliance of this notice will
aitract penal provisions u's 188 of tPC.

'\\ \"L '
Tree Officer/ Dy. Corféeri’ator of Forest (South)
Tughlakabad, New Delhj
To,
1. The Dy, Dir(Hort.),
MCD. South Zone, Green park,
New Delhj
5 Dy. General Manager/Sh. R K. Avasthi,
M L\., E Division, Building Cell, House Keeping, STC Housing Colony,
CCTVand C omputer Cell, Jawahar Vyapar Bhawan,
Tolstoy Marg, New Delhi
he President.
RWA ST.C. Housing Colony.
Shri Aurbindo Marg, New Delhi

s

0/

o)t
Lumy dcopy of valid 1D poof while coming for the hearing,
- Authorization letier s mandatory if the

i
-

addressee of this notice is not attending the hearing himself/herself,
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GOVERNMENT OF NCT OF DELHI
OFFICE OF THE DY. CONSERVATOR OF FORESTS (SOUTH)
NEAR DR. KARNI SINGH SHOOTING RANGE

TUGHLAKABAD NEW DELHI -110044
Email Id- defsouth.delhi gov.in

F- 461/ TO(S)/TOC/2022-23/{ S \jj}

(PN

Dated t{)glﬁm

NOTICE UNDER DPTA, 1994

Whereas. it has been alleged that a tree offence has been committed by illegal
cutting/pruning of trees located at S.T.C. Housing Colony, Shri Aurbindo Marg, New Delhi
without permission, which is violation of Delhi Preservation of Trees Act, 1994.

And Whereas, the statement/presence of the person (s) addressed in this notice is required
to tind out the factual position and to determine the extent of offence according to its merit.

Now, therefore, I, DY. CONSERVATOR OF FORESTS (SOUTH)/ Tree Officer, as
empowered u/'s 31 of Delhi Preservation of Trees Act, 1994 call upon you to appear before
me on 13.03.2024 at 10:00 A.M. in the office of Dy. Conservator of Forests cum Tree
Otficer, South Forest Division, Near Shooting Range, Tughalkabad, New Delhi-110044. In
cvent of failure to appear, legal action will be initiated against concerned and the matter

would be proceeded ex-parte. As per section 136, CrPC, non-compliance of this notice will
atiract penal provisions w's 188 of IPC.

V)

Tree Officer/ Dy. Consenajm of 'Forest (South)
Tughl‘ll»‘l&l New Delhi

10,
1 The Dy. Dir(Hort.),
MCD, South Zone, Green park,
New Delhi
2, Dy. General Manager/Sh. R.K. Avasthi,
M & E Division, Building Cell, House Keeping, STC Housing Colony,

CCTV and Computer Cell, Jawahar Vyapar Bhawan,
Tolstoy Marg, New Delhi

The Pl@bldult,
RWA. S.T.C. Housing Colony,
Shri Aurbindo Marg, New Delhi

(R

Please Note:- [ Ci Ty

a copy ot valid ID poof while coming for the hearing.
L

uthorization lewter is mandatory if the addressee of this notice is not attending the hearing

g himself/herself.
o/t
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GOVERNMENT OF NCT OF DELHI
OFFICE OF THE DY. CONSERVATOR OF FORESTS (SOUTH)
NEAR DR. KARNI SINGH SHOOTING RANGE
TUGHLAKABAD NEW DELHI -110044

Email Id- defsouth.delhi@gov.in

F- 461/TO(S)'TOC/2022-23/| Sy i)~/ 2 Dated q)g h D

NOTICE UNDER DPTA, 1994

Whereas. it has been alleged that a tree offence has been committed by illegal
cutting/pruning of trees located at S.T.C. Housing Colony, Shri Aurbindo Marg, New Delhi
without permission, which is violation of Delhi Preservation of Trees Act, 1994.

And Whereas, the statement/presence of the person (s) addressed in this notice is required
w0 find out the factual position and to determine the extent of offence according to its merit.

Now, theretfore, I, DY. CONSERVATOR OF FORESTS (SOUTH)/ Tree Officer, as
empowered u/s 31 of Delhi Preservation of Trees Act, 1994 call upon you to appear before
me on 13.03.2024 at 10:00 A.M. in the office of Dy. Conservator of Forests cum Tree
Otticer, South Forest Division, Near Shooting Range, Tughalkabad, New Delhi-110044. In
event of failure to appear, legal action will be initiated against concermned and the matter
would be proceeded ex-parte. As per section | 36, CrPC, non-compliance of this notice will
attract penal provisions w's 188 of IPC.

PN
X o
\ll .-"{ ~

Tree Officer/ Dy. Conserv‘g,tm‘ﬁi'ﬁglrest (South)
Tughi'alia]b/ad, New Delhi
2

To,

I The Dy. Dir(Hort.),
MCD, South Zone, Green park,
New Delhi

! J

Dy. General Manager/Sh. R.K. Avasthi,

M & E Division, Building Cell, House Keeping, STC Housing Colony,
CCTV and Computer Cell, Jawahar Vyapar Bhawan,

Tolstoy Marg, New Delhi

3. The President,

RWA.S.T.C. Housing Colony,

Shri Aurbindo Marg, New Delhj

Please Noter- 1, Carny a copy of valid ID poof while coming for the hearing.
- Authorization letter is mandatory if the addressee of this notice is not attending the hearing himself/herself.
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GOVERNMENT OF NCT OF DELHI
OFFICE OF THE DY. CONSERVATOR OF FORESTS (SOUTH)
NEAR DR. KARNI SINGH SHOOTING RANGE

TUGHLAKABAD NEW DELHI -110044
Email Id- defsouth.delhi@gov.in

F- 461/TO(S)YTOC/2022:23/ | S T€ 7 Dated}qb)‘?tf

NOTICE UNDER DPTA, 1994

Whereas, it has been alleged that a tree offence has been committed by illegal
cutting/pruning of trees located at S.T.C. Housing Colony, Shri Aurbindo Marg, New Delhi
without permission, which is violation of Delhi Preservation of Trees Act, 1994,

And Whereas, the statement/presence of the person (s) addressed in this notice is required
to find out the factual position and to determine the extent of offence according to its merit.

Now, therefore, I, DY. CONSERVATOR OF FORESTS (SOUTH)/ Tree Officer, as
empowered /s 31 of Delhi Preservation of Trees Act, 1994 call upon you to appear before
me on 10.04.2024 at 10:00 AM. in the office of Dy. Conservator of Forests cum Tree
Officer, South Forest Division, Near Shooting Range, Tughalkabad, New Delhi-110044. In
event of failure to appear, legal action will be initiated against concerned and the matter
would be proceeded ex-parte. As per section 136, CrPC, non-compliance of this notice will
attract penal provisions u/s 188 of IPC.

Tree Officer/ Dy. Conservatpr gf Farest (South)
Tughlak: b?d, New Delhi

To, /
1. The Dy. Dir(Hort.),

MCD, South Zone, Green park,
New Delhi
Dy. General Manager/Sh. R.K. Avasthi,
M & E Division, Building Cell, House Keeping, STC Housing Colony,
CCTV and Computer Cell, Jawahar Vyapar Bhawan,
Tolstoy Marg, New Delhi
3. The President,

RWA. S.T.C. Housing Colony,

Shri Aurbindo Marg, New Delhi

Mob. 8130373722
Please Note:- |. Carry a copy of valid ID poof while coming for the hearing.

2. Authorization letter is mandatory if the addressee of this notice is not attending the hearing himself’herself.

|8
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GOVERNMENT OF NCT OF DELHI
OFFICE OF THE DY. CONSERVATOR OF FORESTS (SOUTH)
NEAR DR. KARNI SINGH SHOOTING RANGE

TUGHLAKABAD NEW DELHI -110044
Email Id- defsouth.delhi@gov.in

F- 461/TO(S)/TOC/2022-23/ 332 — B3Y Dated /6/09/51,

NOTICE UNDER DPTA, 1994

Whereas, it has been alleged that a tree offence has been committed by illegal
cutting/pruning of trees located at S.T.C. Housing Colony, Shri Aurbindo Marg, New Delhi
without permission, which is violation of Delhi Preservation of Trees Act, 1994,

And Whereas, the statement/presence of the person (s) addressed in this notice is required
to find out the factual position and to determine the extent of offence according to its merit.

Now, therefore, I, DY. CONSERVATOR OF FORESTS (SOUTH)/ Tree Officer, as
empowered u/s 31 of Delhi Preservation of Trees Act, 1994 call upon you to appear before
me on 01.05.2024 at 10:00 A.M. in the office of Dy. Conservator of Forests cum Tree
Officer, South Forest Division, Near Shooting Range, Tughalkabad, New Delhi-110044. In
cvent of failure to appear, legal action will be initiated against concerned and the matter
would be proceeded ex-parte. As per section 136, CrPC, non-compliance of this notice will
attract penal provisions w/s 188 of IPC.

Tree Officer/ Dy. Consc@yﬁ@oﬁist (South)
Tugh utcgbad,tNew Delhi
i'o,
1s The Dy. Dir(Hort.),
MCD, South Zone, Green park,
New Delhi
Dy. General Manager/Sh. R.K. Avasthi,

M & E Division, Building Cell, House Keeping, STC Housing Colony,
CCTV and Computer Cell, Jawahar Vyapar Bhawan,

Tolstoy Marg, New Delhj

The President,

RWA.'S.T.C. Housing Colony,

Shri Aurbindo Marg, New Delhi

Mob. 8130373722

Please Nater- |, Carry a copy of valid [D poof while coming for the hearing,

2. Authorization letrer is mandatory if the addressee of this notice is not attending the hearing himself/herself,

o
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AmIit Mahotsav T/ &] < THE STATE TRADING CORPORATION OF INDIALTD.

(A Govt. of India Enterprise)

The Deputy Conservator of Forest Date:11.03.2024
South Forest Division

Near Shooting Range, Tughlakhabad,

New Delhi — 110044

Dear Sir,

Subject : Notice under DPTA, 1994.

Please refer to your notice No. F-461/TO(S)/TOC/2022-23/14544-46 dated
09.02.2024 directing the undersigned to appear on 21.02.2024 at 10AM
regarding tree offence committed by illegal cutting / pruning of trees located at
STC Housing Colony, Aurobindo Marg, New Delhi without permission in
violation of DPTA, 1994. Jhuy “han whao Hat veferin w of youm Nt
F-ubl  Ddated 64.03.202L .
Pursuant to above directions, the undersigned along with Sh.Rajendra Rawat,
Chief Manager visited your good office when it was submitted that STC is a
Government of India undertaking under the Department of Commerce, Ministry
of Commerce & Industry, Government of India and the Housing Colony under
reference is situated at Aurobindo Marg, New Adhchini, New Delhi and the flats
within the said Housing Colony are occupied by the employees of STC. As

informed, STC does not have any role what so ever with the allegation as
mentiocned i the subject nutice.

Further, as advised, an enquiry has been initiated and the outcome report shall
be submitted by 10.04.2024.

Thanking you ( /'\ (LU

Yours faithfully \
For the STC of India Ltd. W/

| AN 2
(RM T

y. General Manager

uohiga srafes : R @R wew, Sfavela aif, 98 feedi—110001 / Regd. Office : Jawahar Vyapar Bhawan, Tolstoy Marg, New Delhi-110001

FHule ygam ¥ / Corporate Identity No. : L74899DL1956G0I002674

G419 / Telephone : 011-23313177 §—3d / E-mail : co@stclimited.co.in daw1ge / Website : www.stclimited.co.in
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MUNICIPAL CORPORATION OF DELHI
OFFICE OF THE DEPUTY DIRECTOR (HORT.) ,(
HORTICULTURE DEPARTMENT: SOUTH ZONE @
ROOM NO. 39, MCD OFFICE, SRI AURBINDO MARG,

GREEN PARK, NEW DELHI-110017 BRAwA
Email ID :- adhsouthzone.med@gmail.com

No.DDH/ADH/SZ/MCD/2024-25/ 2L\ Dated 30.04.2024
To,

The Deputy Conservator of Forest (South)
Near Dr. Karni Singh Marg,

Shooting Rang, Tuglakabad,

New Delhi-440044

Sub:- llleqal cutting/pruning of trees located at S.T.C. Housing Colony, Shri
Aurbindo Marg, New Delhi:- req.

Ref.:- Original Application No. 386/2024 (Vinay Prakash Vs. NCT of Delhi & Ors.)

Sir,
This correspondence pertains to the recent issue of illegal cutting/pruning
of trees at S.T.C. Housing Colony, Shri Aurbindo Marg, New Delhi.

In this regard, it is submitted that S.T.C. Hosing Colony, Shri Aurbindo
Marg, New Delhi is not falls under the jurisdiction of Horticulture Department,
South Zone, MCD. It is also submitted that the Horticulture Department, South

Zone, MCD has not conducted any pruning activities within the aforementioned
colony.

Submitted please. :JZL’
' Ath
ASSItant Dirgcii AN
Asstt. Director (Hort) ~
South Zone: MCD

/'.",/‘\U 4 “h\ A
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Annexure-R-2/D (Colly)

GOVERNNMENT OF NCT OF DELHI
CoLUE G THE DY, CONSERVATOR OF FORESTS (SOUTH)
WEATDR KARNI SINGH SHOOTING RANGE

TUGHLAKABAD NEW DELHI -110044

“iativa tiouse Officer,

4 H 3, 1 1 -‘\-. " -
Lk, Jwiitiy iva hagar,

ilwaiad the tree offence and lodging of FIR/Complaint under Section 154 of the

bunalnal Procedure, 1973 in respect of offence punishable w/s 8/24 of the Delhi
ot el rees Act, 199

N i
Lol voll it

b a complamt received in e-mail dated 08.02.2024 against illegal

pitie ol trees @i S TC Housing Colony, Sri Aurbindo Marg, New Delhi.

£ ot the above mentioned complaint, inspection has been carried out by the
“orest Division on 08.02.2024 re 2earding tree offence at STC Housing Colony,
g e Delhi where tree offence was committed. Upon inspection, it was

.

ii

v 17
'THL L !r

i ob 17 nos. of trees & heavy pruning of 10 nos. trees without obtaining
e Competant Authority,

lie ciase s hereby referred 1o the Section House Officer, Malviya Nagar, New
igated 151; tree offence against offender and filing of FIR/Complaint under
e

o Code of Crimiral Procedure, 1973 in respect of oftfence punishable w/s 8/24 of
Wt of [rees Act. 1994,

et Photographs. Uﬁ
@ /@yﬁ»
Chhedi Lal Sharma
(1.O Tree Offence Cell)

L, B ::-I.»u i for kind information and necessary action please.
ik Preig: ‘“1 senior Officer Manager/ General Secretary STC SC/ST Association,
s oty ‘\ anar Bhaw: an. New Delhi.

32
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GOVT. OF NCT OF DELHI
OFFICE OF THE DY. CONSERVATOR OF FORESTS (SOUTH)
NEAR DR. KARNI SINGH SHOOTING RANGE
TUGHLAKAB AD NEW DELHI-110044

F. No 461/TO(S)/TOC/2022-23/ | '3 9-80 - Dated: (6| 03\%2\‘1

To,
The Station House Officer,

Police Station, Malviya Nagar,
New Delhi

Sub:- Submit Action Taken Report (ATR)-regarding
Ref:- Dairy dated 08.03.2024 (copy enclosed).

It is to inform you that based on a e-mail complaint received on 08.02.2024 against
illegal cutting/pruning of trees at STC Housing Colony, Sri Aurbindo Marg, New Delhi
inspection was done and tree offence was found to have occurred. The office of undersigned has
written a letter (cited above) on 07.03.2024 regarding lodging of FIR/ Complaint under Section
154 of the Code of Criminal Procedure, 1973 in respect of offence punishable w/s 8/24 of the
Delhi Preservation of Trees Act, 1994.

Therefore you are hereby requested to furnish Action Taken Report/ Status report to this
office within 07 (Seven) days after receiving this letter.

Encl:-As above

il
Tree Officer/ Dy /O‘Iﬁ;{rv/ator of Forest (South)
B \K\ Tughlakabad, New Delhi

Copy to:- .
1. The DCP (South), Hauzkhas, New Delhi for kind information and necessary action
please.
(v//"} p //
Tree Officer/ Dy. Cons ‘ifz;'(or of Forest (South)
N\ \g&gh}akabad, New Delhi

33



GOVERNMESQIObF NCT OF DELHI 34
OFFICE OF THE DY. CONSERVATOR OF FORESTS (SOUTH)
NEAR DR, KARNISINGH SHOOTING RANGE
TUGHLAKABAD NEW DELHI 110044

61/ TOSYTOC/2022-23) ) $E)0 = )L

4
/

Dated 7 /3

L he Station House Officer,
Volice Station, Malviya Nagar,
New Delhi

subi- Invesugated the tree offence and lodging of FIR/Complaint under Section 154 of the

Code of Criminal Procedure, 1973 in respect of offence punishable w/s 8/24 of the Delhi
Preservauon of Trees Act, 1994,

[t 1s inform vou that a complaint received in e-mail dated 08.02.2024 against illegal
‘e pruning of trees at STC Housing Colony, Sri Aurbindo Marg, New Delhi.

L pon receiving of the above mentioned complaint, inspection has been carried out by the
ici.ls of South Forest Division on 08.02.2024 regarding tree offence at STC Housing Colony,
-~ Aurbindo Marg. New Delhi where tree offence was committed. Upon inspection, it was
- that illegal cutting of 17 nos. of trees & heavy pruning of 10 nos. trees without obtaining

sermission of the Competent Authority.

Thus. the case is hereby referred to the Section House Officer, Malviya Nagar, New

-lni for investigated the tree offence against offender and filing of FIR/Complaint under

- 154 of the Code of Criminal Procedure, 1973 in respect of offence punishable w's 8/24 of

e widtid 20T

.- Delhi Preservation of Trees Act, 1994.

~ (\r\/\
c,.“’g(“b\”)

Q

Chhedi Lal Sharma
(1.0 Tree Offence Cell)

;_ s 10-

I
The DCP (South) for kind information and necessary action please. i o
Sh. Vinay Prakash, Senior Officer Manager/ General Secretary STC SC/ST Association,

STC. Jawahar Vyapar Bhawan, New Delhi.



1 0 0 (Online BTF)

(Through userid: fawlsouth)
Court Case
GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI
DEPARTMENT OF LAW, JUSTICE AND LEGISLATIVE AFFAIRS
8th LEVEL,C-WING,DELHI SECRETARIAT,I.P ESTATE, NEW DELHI

BRIEF TRANSMISSION FORM

No.F6/LJ&LA/2024/National Green Tribunal/FW/139036 Dated:
29/05/2024

BTF No.139036
Case No:: OA 386/2024
Title:: VINAY PRAKASH Vs. NCT OF DELHI

Name of Court:: National Green Tribunal

Ms. JYOTI MENDIRATTA, Goverment Counsel is requested to defend/Institute the above case
on behalf of Government of N.C.T of Delhi/Union of India in the above mentioned court. In case
instructions/relevant papers/records are incomplete, the Government Counsel may please put in
appearance and seek sufficient time from the Court for getting further instructions from the
Department concerned. The action so taken by you and next date of hearing may be intimated to

the concerned department.

The Government Counsel may please send the out-of-pocket expenses bill and
professional charges bill to the concerned department directly for payment. The BTF already
issued, if any, in the above said case stands cancelled.

DEVENDRA KUMAR YADAV
STATISTICAL OFFICER(LITIGATION)

Tele No:0112339284
To

Ms. JYOT!I MENDIRATTA

Address::H-34, JANGPURA EXTENSION, LOWER GROUND FLOOR, NEW DELHI-110014.
Court::National Green Tribunal

Ph#::49846939

(Through O/o the Department of Forests AND Wildlife Department)

No.F6/LJ&LA/2024/National Green Tribunal/FW/139036 Dated:
29/05/2024

Copy forwarded to Pr. Secy./Secy/Commissioner/Registrar/Director Department of Forests AND
Wildlife Department , Government of Delhi, with reference to their file No./U.O. No.::
187/DCF(S)/Legal/23-24 with the request to depute some responsible officer/official to contact
the aforesaid counsel along with, relevant documents and provide him/her every possible
assitance as and when required by him/her. The Pairvi Officer may also be directed to keep in
touch with the Counsel regularly in order to know the latest position.

DEVENDRA KUMAR YADAV
STATISTICAL OFFICER(LITIGATION)

Digitally signed by DEVENDRA KUMAR
YADAV,

. Tele No:0112339284
2024.05.29 15:18:04
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